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PROF. DILIP CHAKRAVARTY: This

‘question rclates to the economic well-being
and prosperity of the whole of the north-
eastern region of India and that is why 1
wanted the Minister to give us 2 more
detailed statement regarding the quantum
of loss incurred by the industries in the
castern region including West Bengal. But
in the Anncxure of the written statement
laid en the Table of the Housec by the
Minister, informationchas been given only
in respect of some of the important in-
dustries. The heading is ‘some of the im-
portant industries’ and not all the indus-
tries. I appreciate his effort for supplying
this information regarding some of the
important industries. But what I wanted to
known from him was the total quantum
of losses cffected by the recent power
cut. Sir, according to an Expert on Power
Supply, I have been informed, if the present
state of affairs cont'tmlnc f;)r some 'Tlmbc’
by June 1980, the supply of power will be
zZtg. I sh?x?id’er to dﬁnk.wha.t will be the
consequences of such a situation. 1 would
like the Minister to tell us whether the
losses have been quantified both in terms
of moncy as a whole as also in terms of
the share that would have accrued to
labour and its social effects.

SHRI GEORGE FERNANDES: It
has not been possible to quantify these
losses both in terms of the wages lost by
the workers or in terms of the total pro-
duction. One of course can identify it in
respect of some of the industries, For in-
stance, in respect of the Engineering
industry, the five day power cut in West
Bengal created 2 situation where cach
day the industry was losing a production
of about 3.5 crores. Similarly, in respect
of some of the larger units, it has been
possible to quantify it. But otherwise,
quantification of the actual 10ss in terms
of production industrywisc has not been
possible.

PROF. DILIP CHAKRAVARTY:
From the Annexure it will be found
that list contains only 4 units of Bihar.
Only that 4 units of Bihar have been
mentioned. One unit of Orissa has been
mentioned. They are stated to be suffering
from power shortage. But there is none
from Assam which has been mentioned.
Am I to presume that no production has
been affected there due to shortage of power
supply in Assam? Then, I would like
also to know whether, in view of the very
precarious position of power supply, any
attempt to offer nuclear power is being
made and whether there arc any plans
to have decentralised units of power

production with a quicker pace of producti-
vity. May I know whether such a thing
is contemplated or not?
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SHRI GEORGE FERNANDES: The
list contains—as the hon. Member has
himself observed—only some of the more
important units which are affected be-
cause of the inadequacy of power. So far
as Assam is concerned, Assam does not
have any major industrial units. The
Bongaigaon Or the Digbhoi refineries are
perhaps among the few that exist there.
As far as these units are concerned, there
has not been any problem. of power supply
or on kecping them going. Regarding
the latter part of the question, I think, the
hon. Member will have to address the
question to the Minister of Energy.

SHRI DHIRENDRANATH BASU:
There is an acute shortage of power in
the Eastern region of the country. More
than 459, of the installed capacity of the
industnes are not being utilised as a
result of which many of the industrics are
running at loss and some of the industries
are under closure. I understand many in-
dustries have served notices for closure
and many have served notices for lock-
outs. May I know from the hon. Minister
how many industries have served notices
for closure and how many have scrved
notices for lock-outs? '

SHRI GEORGE FERNANDES: I
have no figures with me and I require
netice for this.
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THE MINISTER OF HOME
AFFAIRS (SHRI H. M. PATEL): (a)Shri
R. C. Chaudhary, Sub-Divisional Officer,
P.WD. Saitual was kidnapped in the
night of 1gth June, 1979 and was shot
dead near Saitual by unknown miscreants,
suspected t0 be members of the Mizo
National Front.
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. (b) The Government have no informa-
tion about involvement of any foreign
pewer in this incident.

‘(c) Since Mizo National Front mem-
bers were involved in the incident, the
Mizo National Front and its allied orga-
nisations have, since, been declared un-
lawful under the Unlawful Activitics
(Prevention) Act, 1967. The President of
the MNF has been taken into custody.
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SHRI H. M. PATE],: Aftet the 1975
* incident to which he refers, various steps
were taken. In July 1976 an understand-
ing was reached between the representa-
tives of Mizo Underground who were
responsible for the murder of the I.G. and
others. The underground Miz0s acknowled-
ged that Mizoram was an integral part
of India and conveyed to the Government
of India their resolve to accept the sctile-
ment of all problems of Mizoram within
the framework of the Constitution of
India. Since then, therce have been regular
Governments, and the latest was installed
in office at the end of April last. The
clections were held peacefully, It elected a
party which won with a very considerable
majority and it formed a Government.
Thereafter the Mizo National Front once
again decided to take to the path of
violence. Therefore, there is no question
of not taking any steps. Stringent mea-
sures have to be taken and are being
taken for maintaining peace.

ASADHA 20, 1901 (SAKA)
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SHRI1 H. M. PATEL: It is not correct
that the Chinese are giving any assis-
tance at the moment to underground Mizos.
1t is, of course, true that the underground
Mizos, Mizo National Front people, have
made their headquarters in some part of
Bangladesh. This matter was taken up by
our Prime Minister when he went recently
10 Bangladesh and the Bangladesh Govern-
ment had given an assurance that they
would take appropriate steps to see that
these people are not given any harbour in
their territory. Nevertheless, it may well
be that some Mizos are there, but they are
not being given assistance by Bangla-
desh Government.

In so far as the question of Christian
niissionaries is concerned, I may say that
90% of the Mizo population is Christian.
Therc is no question of any greater mis-
sionary activities now being necessary for
converting more pEople to Christianity.
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SHRI H. M. PATEL: So far as the
family of Shri Chaudhary il_eonoerncc},
every possible help will be given and it
has already been decided upon by the
Government. If more help is necessary,
it can be considered.

In so far as the safety of non-Mizos
in Aizwal and other parts of Mizoram is
concerned, very strong security measures
have been taken and it is also a fact
that after these measures, there has been
no loss of life of non-Mizos in MizOram.
There have, of course, been some dcaths
in so far as the security forces themsclves
are concerned. There have also been
certain attempts on the life of Govern-
ment security forces, but not of the ordi-
nary citizens.

SHRI PURNANARAYAN SINHA:
May I know from the hon. Minister
whether there was an altercation between
the officer, Shri Chaudhary and two
Miz0 youths at a place where he was
staying and a Jot of money was extracted
from him by these youths according to the
statement made by the servant who was
present there and who understood the
Mizo language. Has any investigation been
made? And whatever may be the facts,
is the Minister prepared to lay them on
the Table of the House, s0 that the extent
of danger to the non-Miz0s is assessed and
appropriatc measures taken by the Govern-
ment, to help the non-Mizos and parti-
cularly the residents of Assam who are
residing in Mizoram?

SHRI H. M. PATEL: I have already
said that every possible measureis being
taken to ensure the safety of the non-
Mizos, in Mizoram. About the other
question, whether there was some alter-
cation between Mr. Chaudhri and some
Miz0s just before the incident which led
to his death, there is no such information
available with us.

SHRI BEDABRATA BARUA: It
appcars t0 me that the Minister has
understated the situation in Mizoram.
What is happening is that there is a
tremendous amount of attack on the
non-Mizo population. Even the state-
ment that foreign powers have not inter-
vened, is belied by the report that there
were weapons scized which contained
Chinese markings. Has that matter been
gone into? Is there any truth in the
report that the Government has decided
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to tak over the administration of Mizo-
ram and hand it over to the Army?

SHRI H. M. PATEL: No, Sir. There
is no decision whatsoever and no need to
take over the administration of Mizoram
and hapd it over to the Army. There is a
properly clected Government which: is
cornfidont of managing the affairs suppor-
tec of course, by adequate sccurity forces.
About the suggestion that there were
some Chinese markings, it may well be
so. After all, the Chinese were formerly
supplying some arms. That I have al-
ready said ; but those supplies have stopped.

Modification of Official Secrets Act,
1923

*46. PROF. P. G. MAVALANKAR:
SHRI G. Y. KRISHNAN:

Will the Minister ¢f HOMFE AFFAILF S
be pleased to state:

(a) whether it is a fact that the Officiz!
Secrets Act, 1923 continues to be ypre-
served and implemented in tact;

(b) if so, rcasons for not affecting
any amendments thercof;

(c) whether the present Government Fad
appointed 2 Wakirg Group in o=
at the instance of the ther Hone Miricter
to explere the ypessibilitics of the nod -
fication of the said n6-vear old Act;

(d) if so, who were its members ard
when did they submit their report;

(e) the broad details of the recommen-
dations of the said report; and

(f) whether Governnmient have accepted
or rejected the said Report and reasons
for the same?

THE MINISTER OF HOME
AFFAIRS (SHRI H. M. PATEL): (a)
to (f). The Official Secrets Act, 1923, with
minor amendments enacted during tle¢
post-independence pericd, is still ir force.

A Study Group consistirg of Joirt Scere-
taries of the Ministries of I 7w and Home
Affairs and representatives of the Miristry
of Defence and the Intelligerce Pureau
was set up in 196, to revicw the yrovi-
sions of the Act, so 28 to deal more effcc-
tively with espionage activities,

The Study Group submitted its report
on 19-7-1978. It was sent to Strte Go-
vernments for their comments. Mrjority
of them have furnished their ccmments
on the report and these are currently under
examinstion.





